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COVERNMENT OF JANMMU AND KASHMI
DEPARTMENT OF LAW, JUSTICE AND FERL!.M'E"T:E T AFFAIRS

Civil Secretarial s
Srinagariammy

Notification
Srinagar, the 11th of Octaber, 2015

SROS 7 in exercise of the powers conferred by sub-seclion {1) of section 12
of the Code of Crnimina! Procedure, Samvat 1488, the Govemment nareby appoint the
following officers lo be the Execulive Magistrate of the First Class who shall exercise al
the powers of an Executive Magistrate af the First Class within their respective temiorial
jurisdiction of Oistrict Doda

SNo | Name of the Officer | Designation {Place of |
L — _f_ | posting
fi Sh Chanoer Shakhar, | Tehsiidar | Thathn
' i (Jr KAS) i M) 'E ,
2 Sh Zeeshan Tahir | Tehsidar | Bhaderwah |
3. Sh. Nazir Ahmed ! Naib Tehsildar { Thathri
4, Sh. Madan Lal | L/A Naib Tehsidar Changa | Bhalessa
; j (Gandoh)
5 Sh. Motian Singth 'LUA Naib Tehsiidar Chill- | Bralessa
! Pain { {(Gandoh} (
6. | Sh.DewanChand | LA Naib Tehsidar hanoo hless
l u : - | {E%-E?dﬂh]
| 7 ‘ ' L/A Naib Tehsildar Sinoo alessa
7 Sh. Abid Hussain l iiGaﬂdahl

By Order of the Government of Jammu and Kashmir,

Sd-
(Achal Sethi)
Secretary to Government,
Justice and Parllamentary Affairs

Department of Law, o0
No. LD(P)34/5-Doda -
Copy 1o the -
1. Secretary to Govemment, Revenue Department.
2 Divisional Commissioner, Jammu S orboca 1o e felet o Latier No 1563-90DM/Dodz

3 District Magistrate, Ooda. ThisMEs mstfa il
~1U- isiict.  Mages St : o
g.aggrtgra“!ﬂmﬁaﬂ;iggz%E«:;::ment Press, Jammu lor publication in an exira ordinary issue of

5 ERO section, Depariment of Law,

1,’!_-‘
'8
(Waseem Ah s
Assistant Legal emembrancer,
Depariment of Law, Justico & Parl jamentary Affalrs.



